INVITATION FOR EXPRESSION OF INTEREST FOR
M/s. NOVUS GREEN ENERGY SYSTEMS LIMITED

NON-OPERATING IN SOLAR POWER SYSTEMS AT SECUNDERABAD, TELANGANA
{Under sub-regulation (1) of regulation 36A of the Insolvency and Bankruptcy Board of

India(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

si

RELEVANT PARTICULARS

i,

Name of the corporate debtor
along with PAN & CIN/LLP No.

M/s. NOVUS GREEN ENERGY SYSTEMS LIMITED
PAN No.AADCNO778J
CIN No. U40300TG2009PLC064410

Address of the registered office

Suite11, 2nd Floor, Siddhi #100, P&T Colony,
Tirumalagherry, Secunderabad, Telangana, India,
500015

£

URL of website

Not Available

Details of place where majority of
fixed assets are located

Suite11, 2nd Floor, Siddhi #100, P&T Colony,
Tirumalagherry, Secunderabad, Telangana, India,
500015

Installed capacity of main products/
services

NA. However the Corporate Debtor has expertise in
solar power projects, rooftop solar systems, captive
solar PV plants and solar manufacturing/project
execution, with experience of installing 1000+ systems
and over 10 MWp captive power projects, & EPC
services, operation, maintenance and performance
monitoring for commercial, industrial and public sector
projects, etc.

Quantity and value of main
products/ services sold in last
financial year

Nil

Number of employees/workmen

Nil

Further details including last
available financial statements (with
schedules) of two years, lists of
creditors are available at URL;

By emailing to Resolution Professional at|
cirpnovus@gmail.com

Eligibility for resolution applicants
under section 25(2)(h) of the Code
is available at URL:

By emailing to Resolution Professional at

cirpnovus@gmail.com

.| Last date for receipt of expression

ofinterest

23-06-2026

1.

Date of issue of provisional list of
prospective resolution applicants

03-07-2026

12!

Last date for submission of
objections to provisional list

08-07-2026

13.

Date of issue of final lisi of
prospective resolution applicants

18-07-2026

14.

Date of issue of information
memorandum, evaluation matrix
and request for resolution plans to
prospective resolution applicants

23-07-2026

18.

Last date for submission of
resolution plans

22-08-2026

16.

Process email id to submit
Expression of Interest

cirpnovus@amail.com

17

Details of the corporate debtor's
registration status as MSME

As per available records, the corporate debtor has
MSME registration.

Madhusudhan Rao Gonugunta,
Resolution Professional

IBBI Reg No.: IBBI/IPA-001/IP-P00181/2017-18/10360

AFA Valid till 31st Dec 2026

In the matter of M/s.Novus Green Energy Systems Limited

Date: 09.06.2026
Place: Hyderabad

Cell No.8074633502 & 9177715558

For support contact Mr.Sudhir:8919507219

GONUGUNT
A
MADHUSUD
HAN RAO

Digitally signed by
GONUGUNTA
MADHUSUDHAN
RAO

Date: 2026.06.09
13:42:28 +05'30'
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12,

13]

15,

Adcress of thereg stered o fiice

URLoi websie
Detads of piace where maonty of
fixe d assets are locawd

Instalied capacity of main produ s’
services

Quantity and value of man
products/ services sold in last
financal year

Number of emgioye es' workmen
Further detasls including last
avadatie inancal statements (wih
schecules) of two years, lsts of
Creditors are avadableat URL:
Ehgbéty for resoltion appkcants
under section 25(2)h) of he Code
1S avadable at URL

Las! date for recept of expresson
of nierest

Date of issue of provisional st of
Last date for submssion of
obyechons 10 provisonalis!

Date of ssue of final list of
oS peCive resciuton apphcants
Date of ssue of information
memorantum, evahaton matrx
and request for resoluton plans 1o
prospecive resohuton appicants
Last date for submission of
Process emad id to submit
Expresson of interest

Detals of the corporale GebIors

reQsiraton siatus as MSME

188! Rag No.. IBBI/IPA-001IP-PO0181/201 7-1810380
In the matter of M/s.Novus Green Ener

CIN No. UA0300T G2009PLC 084410

Swite1l, 2nd Floor, Siddiv 2100, PAT Colony,
Trumalaghemy, Secunderabad, Telangana, hdia
500015

NotAy adate

Switetl, 2nd Fioor, SiddN 2100, PAT Colony,
Teumalagherry, Secunderabad, Telangana, India,
500015

NA. However the Corporate Deblor has experise in
Solar power prosects, rooflop sokw systems, captve
soar PV plants and solar manufacturing/project
executon. with expenence of nstaling 1000+ systems
and over 10 MWp capive power projects, & EPC
seraces, Operation, manmtenance and periormance
moniorng for commercal, ndustnal and pubic sedlor

ProecE elc
Ni

Ni
By emailing to Resolulion Professional at
Copoows s@omad. com

By emailing to Resolution Professional at
coprovas@gmad com

23062026
03407-2026
BRI .. = " ot e
18072026

2307-202%

208-2026
crprovus @gmad com
As per avalable records, he comorate debir has

MSME regstaton.

Madhusudhan Rao Gonugunia,
Resolution Prafessional

AFA Vakd Wl 318t Dec 2026
Systems Limited

Cel No 8074633 & 9177715558
For suppon contact Mr. Sudnir 8918507218
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